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the strength of its soft credit offer. 

Once again, Italy's Snamiprogetti* has 
proved that its name is weightier than 
merits when Government takes a de-
cision. 

MR. CHAIRMAN.- It is only Gov-
ernment, not Rajiv Gandhi's Govern-
ment. 

SHRI ASHWANI KUMAR: Govern-
ment headed by him. 

MR. CHAIRMAN: No, the sentence 
will read as "Government" and not Rajiv 
Gandhi's Government. Why are you 
abdicating your right here? It is the 
Government. 

SHRI ASHWANI KUMAR; For the 
South Bassein Phase II tender of ONGC 
(for platform erection work in sea), 
Snam's offer of $138 m. hat: been 
accepted and Hyundai's offer of $ 126 m. 
(lower by $ 12 m.) has been rejected. 
Even if the so-called 'soft loan' offer of 
Snam is taken into account, the net 
present value of Snam works out higher 
by more than $ 9 m. The 'soft' offer fails 
to soften the adverse offer of Snam by 
more than $ 3 m. 

The decision-makers have let it out that 
South Korea's mounting adverse -trade 
balance was influencing factor. This 
cannot be. The Commerce Ministry's 
published figures show that in 1983-84 
adverse trade balance with Italy was Rs. 
107 crores (minus) while it was only Rs. 
58 crores (minus) with South Korea. But it 
is a technical point which is beyond all 
comprehension. The Government has 
rejected the tender of a Japanese concern 
for the South Bassein Phase I in 1985 on 
the ground of lack of experience of its 
fabrication sub-contractors, AGNP of 
Philippines on the ground of lack of 
requisite experience. But the very same 
rejected company has now been accepted 
by the Central Government now when they 
became the sub-con- 

•Reworded as ordered by the Chair. 

tractors of Snamprogetti. Will the 
Government explain this anomaly, or is it 
a case of transparent mystery or a case of 
favouritism? 

SHRI SURESH KALMADI (Maha-
rashtra): *• 

MR. CHAIRMAN; Nothing will go 
on record. 

REFERENCE    TO THE    
REPORTED RESENTMENT   

AMONGST   I.R.S. OFFICERS 

SHRI ANAND SHARMA (Himachal 
Pradesh); Mr. Chairman, Sir, I want to 
draw the attention of the Hou?e to the 
growing resentment which is prevailing 
among the IES officers. Sir, this 
professional class 1 service was initially 
conceived by Pandit Jawaharlal Nehru 
and the service came into existence in 
1961. 

Sir, the cadre controlling authority has 
grossly m-smanaged the affair? of the IES 
a">i till t"iS date there has not been even a 
single cadre review. As a result the 
service conditions of IES officers are 
much worsen than most of the class II 
services even. This i& evident from the 
fact that the officers of the first batch who 
were recruited in 1967 are still lan-
guishing as Deputy Directors whereas in 
all the other class I services the officers of 
the 19S7 batch have risen to the rank of 
Joint Secretary. Sir, their stagnation is 
also clear from the fact that officers of the 
first 11 batches of the CSS class. II 
services are drawing the same salary—
they are in the same pay scale—as the 
first 11 batches of the IES. As a result, the 
officers of this class I service have 
decided to launch an agitation. This is a 
very serious matter. 

In view of this situation and    {he fact  
that inspite  of  repeated  assur 

**Not recorded. 



125   Re. Explosion in liamalaya [7 AUG. 1986]     Building, New   Delhi    126 
 

ances no cadre review has taken place till 
this date, I request the Government that 
immediate cadre review be ordered for 
the IEs officers. Besides that, there should 
be a time-bound promotional pay-scale' 
pattern which is there in the case of other 
class I services. Also, the officers who 
were recruited in the 1973 batch have not 
yet been confirmed as permanent 
employees. The same may also be done. 
Thank you, Six. 

REFERENCE TO THE EXPLOSION 
INSIDE HANSALAYA BUILDING 
ON BARAKHAMBA ROAD, NEW 
DELHI AND ATMOSPHERE OF 

INSECURITY  IN  THE  COUNTRY 

 

 


